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-Goa found it very difficult to hue pri­
vate accommodation suitable to their 
status.

(b) The Government constructs 
.general pool houses for its employees 
only at those places which have a very 
large concentration of Central Govern­
ment employees or which can be classi­
fied as specially difficult areas. There 
are many places in the country which 
have a much larger concentration of 
the Central Government employees 
than places in Goa but do not have 
Central Government general pool hou­
ses. Statistics of demand for accom­
modation in a number of cities in the 

'Country, including Panaji. are however 
Re-ing collected with a view to de. 
ciding about construction of accom­
modation in more cities.

(c) The Government has no infor­
mation.

Payment of Bonus by DDA

4643. SHRI MUKHTIAR SINGH 
MALIK; Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state;

(a) whether the Delhi Develop­
ment Authority has stopped payment 
■of bonus to its employees; and

(b) if so, the reasons therefor?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) Yes. Sir.

(b) The Delhi Development Autho­
rity being a local Authority was ex­
empted from payment of bonus under 
Payment of Bonus Act.

Receipt of Donatiqn by Private 
Colleges for Admission

4644. SHRI N. SREEKANTAN 
NAIR: Will the Minister of EDUCA­
TION, SOCIAL WELFARE AND 
CULTURE be pleased to state:

(a) whether Government are 
aware t h ^  many private colleges in

the country are taking donations for 
admission to the colleges; and

(b) if so. what steps Government 
propose to take to prevent such cor­
rupt practice?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER); (a) Government are aware 
only of a few engineering institutions 
in Karnataka who admit students on 
the basis of donations given to them.

(b) These private institutions do 
not get any financial assistance from 
the Central Government and are not 
covered under the grant-in-aid code of 
the State Government. However, the 
State Government and the Universi­
ties have been advised that they 
should not grant affiliation to these 
institutions unless they have sufficient 
resources to provide instructional 
facilities of prescribed standard.
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Upper Kafnsabari Project (West 
Bengral)

4646. SHRI A JIT KUMAR SAHA: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) whether the Government of 
West Bengal has sent any proposal 
in regard to the Upper Kansabari 
Project and Upper Darakeswer Pro­
ject;

(b) if so, the details thereof; and

(c) the reaction of the Government 
thereto?

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION’ (SHRI 
SURJIT SINGH BARNALA): (a) to
(c). The Government of West Bengal 
has submitted a project report on 
Upper Kangsabati project, which was 
examined in the Central Water Com­
mission and comments sent to the 
State Government in June, 1977.

The project will provide irrigation 
facilities to about 59,000 ha. of area in




